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PAPERS LAID ON THE TABLE

ANNUAL STATEMENT oF ACCOUNTS OF
ALy INDIA INSTITUTE oF MrEpICAL

Scrences, ETC.

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH, FAMILY
PLANNING AND URBAN DEVELOP-
MENT (SHRI B. S. MURTHY): Sir,

on behalf of Shri Satya Narayan
Sinha,
I beg to lay on the Table—

1)

(2)

A copy of the Annual State-
ment of Accounts of the All
India Institute vof Medical
Sciences, New Delhi, for the
year 1966-67, together with
the Audit Report thereon,
under sub-section (4) of sec-
tion 18 of the All India Insti-
tute of Medical Sciences Act,
1956. [Placed in Library. See
No. LT-2283/68].

A statemeny correcting the
answer given on the 28th
April, 1968 to a supplementary
by Shri Bal Raj Madhok on
Starred Question No. 1503 re-
garding Central Government
Health Service Scheme.
[Placed in Library. See No.
LT-2264/68].

NorrricaTioNs UNDER CENTRAL Excises

THR

AND SarLr Acr

MINISTER OF STATE IN THE

MINISTRY OF FINANCE (SHRI K. C.
PANT): I beg to lay on the Table:

(1) A cogy each of the following

Natificationg under section 159

NOVEMBER 25, 1968

(ii) G.S.R.

(iii) G.S.R.

(iv) G.S.R.

[Placed in Library. See
2286/68].

(3) A copy of Notification No. F.4
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of the Customs Act, 1962 and
section 38 of the Central Ex-
cises and Salt Act, 1944:—

(i) The Customs and Central
Excise Duties Export Draw-
back (General) Hundred
and twenty-first Amendment
Rules, 1968, published in
Notification No. G.S.R. 1963
in Gazette of India dated the
9th November, 1968.

(ii) The Customs and Central

Excise Duties Export Draw-
back (General) Hundred
and twenty-second Amend-
ment Rules, 1968, published
in Notification No. G.S.R.
2021 in Gazette of India
dated the 16th November,
1968. |Placed in Library.
See No. LT-2285/68].

(2) A copy each og the following

Notifications under section 159
of the Customs Act, 1962:—
(i) S.O0. 3834 published in
Gazette of Indm dated the
ond November, 1968.

1964 published in

Gazette of India dated the

oth November, 1988.

1965 published in

Gazette of India dated the

9th November, 1968.

1979 published 1in
Gazette of India dated the
8th November, 1968.

(v) G.S.R. 2019 published in
Gazette of India dated the
18th November, 1888.

No. LT-

(125) /68-Fin(G) published in
Delhi Gazette dated the Tth
November, 1968 containing
corrigendum to Notification
No. F.4(125)/68-Fin. (Genl)
dated the 2Tth September,
1968, under sub-section (4) of
section 26 of the Bengal Fin-
ance (Sales Tax) Act, 1941. as
in force in the Union Territery



